
IN THE CENTRAL ADMINISTRATIVE TRI3r, Fl flEpJar) 
EPThCH AT HYDERABAD 

O.A.NO. c* /93 

tween: 
	 Date of Order: 6/7-93 

4 

Divitional Railway Miriager, (DG) 
South Celitral Railway, Secunderabad, 

Permanent '?ay incrctor (Con) 
S.C.Rly, Secunderabad. 

chiefi Signaj. Inspector, 
Signal & Telecorrniunicai-jon Department, 
S.C.Rly, Secunderabad. 

applicants. 

and 

'•r. 	acJl 

2. Presiding Officer, Labour Court, 
Narayan aguda, A • P. Hyderahad. 

Respondents. 

For the ApplicantsL Mr.N.I:.Devraj, SC for Rlys. 

For the Respondents: 	 • a 
CDRAM: 	 v."najRI 1W) t VICE CHaIRMAN 

AND 

THE HON TELE MR.P.T.TIRWENGAj24 : IIEjBEr:( AamT) 

The Tribunal made the following Order:- 

Admit. The operation of the order dated 11-3-2 

in C.N.P..No. ')-)k /8is suspended until further orders. 

Issue notice to the Respondents. 

Post the case on 6.9.93. 

D41tZ9 	YcklJQ) 

To 
The Divisional Railway 1'anager (B.G) S.C.Rly, Secunderabad. 
The Permanent cay Inspector (Con) S.C.Rly. Secunderabad. 
The Chief Signal Inspector, Signal & Telecomiiunication 
Department, S.C.Rly, Secunderabad. 

The Presiding Officer, Labour Court, Narayanaguda, Hyderabad. 
One copy to Mr.N.R.Devraj, SC for Rlys. CAT.Ilyd. 
One copy to Mr. 
One spare copy. 
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IN THE CENTPfl, ADMIN1STP12'WE Tfl BUMA] 
HYDERABAD BE&CH AT HYDERABAD 

THE HON'BLEMIi.OTJSTICE V.NEELjUDRI RAO 
VICE CI-IIRNJ.N 

11W 

THE HON'BLE M/.A.B.GDRTY ; NEMBER(AD) 

4qp• 
THE HONiSLE ; T . CWdTDRasEJq4J 	REDLY 

NEMBER(J) 
AND 

a 

Dated ; 	•_) -1993 

0 RDEn/Jge?€Nfl' 

pvm 

M.A, /n.i,.,: C.A. No 

O.A.No. 	 CA
• 

2 TT, ,-- 

Admitted and Interim directions 
issued 

)L1l?wed 

Di4osed of with directions 

Disijiissed 

Disfrissed as withdrawn 

rnissed for default. 

ReJ ecte4/ Ordered 	
- 	 \V') 

No-order as to tosts
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